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INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY 

NOTIFICATION

Hyderabad, the 26th December, 2008
  
Insurance Regulatory and Development Authority Act, 1999

F.No. IRDA/IAC/6/48/2008.- In exercise of the powers conferred by Sub-section (1) of Section 25 of the Insurance Regulatory and Development Authority Act, 1999(41 of 1999), the Authority hereby makes the following notification.

The following members are appointed as Members of the Insurance Advisory Committee with effect from 26th December, 2008 in addition to the 22 members as appointed vide Notification F.No. IRDA/IAC/1/2005 dated 6th June, 2005: -

1. Secretary General, National Federation of Insurance, Trivandrum;
2. President, Indian Institute of Insurance Surveyors and loss Assessors, Mumbai;
3. Director, Sa-Dhan, New Delhi.
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